Written Answers to [17 July, 2019] Unstarrved Questions 101

In order to clear the shortfall/backlog of SC/ST/OBC vacancies for the post of
Pilots, advertisement for filling up of 217 vacancies from amongst Sr. Trainee Pilot (With
B-787/B-777/B-737 Endorsement or With A-320 Endorsement) or Trainee Pilot (CPL
Holders) has been issued. From the above exercise, a total of 75 Senior Trainee Pilots

have joined.
Airports in Haryana under UDAN scheme
2718. KUMARI SELJA: Will the Minister of CIVIL AVIATION be pleased to state:
(a) the number of airports planned to develop under the UDAN scheme;
(b) the number of airports made operational so far, countrywide;

(c) whether the airports in Haryana have been made operational, if not, the

reasons for delay;

(d) whether there is a delay in realising the objective of UDAN, in terms of non-

operational airports and routes;
(e) if so, the reasons therefor; and
(f)  the measures taken by Govemment to mitigate such delays?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION {SHRI
HARDEEP SINGH PURT): {a) Under Regional Connectivity Scheme (RCS) - UDAN (Ude
Desh ka Aam Nagrik), 106 airports/waterdromes (76 unserved, 20 underserved and 10
waterdromes) have been identified for operation of RCS - UDAN ({lights.

(b)  Under RCS - UDAN, 39 Airports (23 unserved and 16 underserved) have

been upgraded and operationalized.

(¢) In the second round of bidding under RCS - UDAN, Hissar - Chandigarh
- Delhi - Hissar was awarded to Selected Airline Operator( SAO). However, this award
was cancelled/terminated due to default by Airline. Development works for
operationalization of Hissar Airport have been completed. Under RCS - UDAN version
3.0, Lucknow - Ambala -Srinagar - Hindan - Srinagar - Ambala - Lucknow network has
been awarded. The location for civil enclave at Ambala has been finalized as per the

recommendations of Government of Haryana.

(d)to () Under RCS - UDAN, 212 networks were awarded. Out of these, nine RCS
- UDAN networks have been cancelled/terminated due to default by SAOs. Balance 203
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RCS - UDAN networks involve 698 RCS - UDAN routes. Till date, 186 RCS - UDAN

routes have commenced.
Loss of jobs in Jet Airwayvs

2719, SHRT ANAND SHARMA: Will the Minister of CIVIL AVIATION be pleased

to state:

{a) whether it is a fact that the collapse of the Jet Airways has resulted in loss

of 23,000 jobs, loss of employment in supporting services and passenger inconvenience;

{b) whether it is also a fact that the consortium of lenders and promoters of Jet
Airways and Etihad Airways had agreed to a resolution plan to sustain the flight

operations;
{cy if so, the reasons of its non implementation;

{d) whether Government has received any representation from the pilots,

executives and crew of the Jet Airways to intervene to save the airlines; and
{e) the steps proposed by Government to revive Jet Airways?

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
HARDEEP SINGH PURI): (a) to (¢) Jet Airways (India) Limited reported aggregated
losses during last few quarters which eroded its liquidity and jeopardized its ability to
sustain its operations. As a result there were significant overdues towards all creditors
including the lessors of the aircraft, pilots, suppliers, oil companies etc. Due to the
suspension of operation by Jet Airways, large number of employees of different category
working with the airline have been adversely affected. Despite the best efforts, the
differences between the two partners (M/s Jet Airways (India) Limited promoters and
Etihad Airways) could not be bridged and eventually, the Resolution Plan was not
accepted by the Board of Etihad Airways in its meeting dated 12.03.2019.

{d) and {e) Representations were received {rom National Aviator Guild, Jet Aircraft
Maintenance Engineers Welfare Association, Society for Wellare of Indian Pilots ete.
However, each airline prepares its business plan on the basis of its own market
assessment and liabilities. Mobilizing financial resources and ensuring efficient operations
as per business plans are the responsibility of the airline. Government of India has no
role in raising funds for M/s Jet Airways (India) Limited, as it is an internal matter of

the airline.



